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ccssions, officers and jawans serving in 
forward areas are enlillcU to free con-
veyance of their families and baggage 
from  the. previous duty station to  a se-
lected place of residence in India o r to 
Fctcittion o f  Jmarried accpmmodaiion 
by their families at the previous duty 
station. 'Fhi; construction of acconimo- 
dation for separated families has also 
hecn sanctioned at various selected 
stations. In. this connection, attention 
in invited to  page 18 of the Annual Re-
port of the Ministry of Defence for 
1966-67 in which it was mentioned that 
sanction had been accordcd lor provi- 
.Hiofi of separated hsinily accommoda- 

‘ tioa for 1.051 officer'^, 460 JCOs, 1.518 
ORs and 260 NC'ivs.

Government has also drawn attention 
o f  State Governments to ihe need 
;isslsl;uice uj i!ie families of service per- 
jMinnel in various matters affecting their
sfitcre^tN such as the following:—

(i) Education of chiWrea;
(ii) Prevention of harassmenr of 

anti-social elements;
(iii) Approach to  authoriUes con-

cerned liy Districts. Sokhcrs, 
Sailors’ and A irm ens Boards 
when they arc in difticiilty;

Civ) Free raedical attention and 
treatment at their homes by 
the Doctor of the nearest dis- 
pensarj'. Health Centre or 
Hospital;

(v ) Free legal aid to .fight the
cases of litigation;

(vi) Preference in allotment of 
accoritmodadon buiit by State 
Housing Board, if applied tor; 
and

fvii) Visits o f  touring officers viz. 
Tehsildar, Assistant Deputy 
Collector and Collector to the 
homes of the families during 
their tours of villages.

V i s i t  t o  I n h i a  o f  P r e s i d e n ' i :  N a s s e r ’s  

FoREKiN A f f a i r s  A d v i s e r

. t029. SHRl CHENGALRAYA
NAIDU :

SHRl 0E V E N  SEN :
Will the M inister’ of EXTERNAL 

.'\FFA.IR,S be pleased to state ;
(a ) whether 'it is a fact that President

Nasser’s Foreign Affairs Adviser visilcd 
India during the month o f September, 
1967 and he discussed with the Indiun 
leadcrsf the West-Asia peace; and

(h) if  so, the outcome of the tdk-, 
held with him ?

T H E  PR IM E M INISTER, MINIS-
TER  O F A TOM IC ENERGY, M INIS-
TER OF PLANNlNX'i AND MINIS-
TER O F EXTERNAL AFFAIRS 
(S H R iy A T l iN D lR A  G A N D H I) ;
(a) Yes, Sir.

(b) The visit of Dr. Fawzi provided 
a good opporluaity for an e .w h an ^  o! 
vieAvs on matters of nmtuai interest iri- 
cluding the question of the scttiewciis 
of ihe West A.sian Crisis.

R tT U R N  OF N a GAS f r o m  CMINA

1030. SH Rl CHENGALRAYA 
NxAlDU ; Will the Minister of EXTER-
NAL A FFAIRS be pleased to state^ :

(a ) whesher it i:> a fact that a  large 
num ber of Nag^-S inhabit *he Burmese 
side of the border and they invariably 
co-operale with (he underground Nagas;

(b) if so, whether Government have 
a.pproachcd the Burme.sc Governraeni 
to help the Indian Government in pre- 
venilng ihe underground Nagas from 
going to China; and

(c) if not, the reasons thereof ?

I H E  PR IM E M INISTER. MINIS-
TER  O F ATOM IC ENERGY. M INIS-
TER O F PLA N N IN G  AND M INIS-
TER OF EX TERN A L AFFAIRS 
(SHRIM /\T1 IN D IRA  G A N D H I) : 
(a ) Yes, Sir. A large number of Nagas 
inhabit the Burmese side across the In- 
ternationfil border. According to infor-
mation availabfe to the Government the 
Underground Nagas received some as 
sistance frotn Tang.sa Nagas and others 
re.sid:ng in Burma.

(h) The Burmese authoriies have 
given' a!i possible codperalions lo us in 
this matter,

(c) Does not arise.




